83 Written Answers

will be met out of the proceeds from sale of
surplus lands and assets. The plan will be
implemented after approval by BIFR.
Meanwhile to avoid hardship to the workers,
Government are meeting the shortfall faced by
NTC in payment of wages/salaries to
workers/employees of NTC.

Statement

States No. of Idle Idle Wages
Workers Paid/month

( R inlakhs)

Delhi 737 26.00
Rajasthan 1586 53.00
Punjab 999 30.00
Madhya Pradesh 6011 21838
Uttar Pradesh 11004 31097
Maharashtra 24011 912.72
Gujarat 7906 259.99
Andhra Pradesh 2287 54.78
Karnataka 3797 111.69
West Bengal 4964 110.90
Assam 390 9.00
Orissa 465 11.00
Bihar 742 18.50
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Pakistan's failure to woo the Islamic
States on Kashmir Issue

381. SHRI SUSHILKUMAR
SAMBHAIJIRAO SHINDE:
SHRIMATI VEENA VERMA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Pakistan has again failed to sell
its religious card abroad” and sec-. ure the
support of Islamic States to move a resolution
on Kashmir in the 52nd Session of the UN
Human Rights Commission in Geneva;

(b) if so, the precise move by Pakistan and
that by the Indian representatives to that
Session to counter the Pak move; and

(c) the response of the Commission and
that of the various developed and developing
States thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI 1. K. GUIJRAL): (a)
Pakistan did not move a resolution of Kashmir
at the 52nd session of the



